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‘¢r)lJq/ MOST URGENTour AT once
OFFICE or "ms PRINCIPAL DISTRICT st SESSlONS JUDGE

wast‘ DISTRICT, TIS HAZARI couurs, DELHI
59,1 2» 6’2-5}

No. lGenl./Circulation/West/THCI2025 Dated, Delhi the 2'71 32 92

Sub.:- Compliance of direction Dated 09.01.2017 of1len'ble Iligh Court of Delhi as contained in Crl. Appeal No.
736/2008 (State NCT of Delhi Vs Tarif Singh).

Ref.:- Letter/Endst. No. 1286lCrl. Dated 12.01.2017 received from l1on‘blc High Court of Delhi.

Forwarded copy of Letter No. 6923-6937/R-R (Sessions)lSouthlSakctl2024 Dated 21.02.2025 along with its

enclosure i.e. Mark ‘A’ (Record of 131 Cases in which all Criminal Appeals/Revisions, Complaint Cases of Electricity Act
for the year 2013 are identified by Record Room (Sessions), South District during the period w.e.i'. 12.02.2025 to
19.02.2025 for weeding out) Bearing Diary No. 2189 Dated 24.02.2025 received, on the subject cited above, from Mr.
Lokesh Kumar Sharma, 1“ Link Ld. Officer lncharge, Record Rooms, South District, Saket Courts Complex, New Delhi,
with the request to send the information related to the pendency of AppealfRevision, if any, of the Cases mentioned
in the Marl-: ‘N (Record of 131 Cases in which all Criminal Appeals!Revisions, Complaint Cases of Electricity Act

for the year 2013 are identified by Record Room (Sessions), South District during the period w.e.f. 12.02.2025 to

19.02.2025 for weeding out) be sent to Record Room Sessions through Official E-Mail [D : rrst.ddc@gov.in and
rr§t.ddc@dtlc.nie.in within 15 days. If the reply not received in the stipulated time, it will be presumed that there is

no Appealfkcvision pending of the Cases as mentioned in the Mark 'A' (Record cl‘ 131 Cases in which all Criminal
Appeals/Revisions, Complaint Cases of Electricity Act for the year 2013 are identified by Record Room (Sessions),
South District during the period w.e.f. 12.02.2025 to 19.02.2025 for weeding out), for inlbtmation and immediate

compliance/necessary action to:-

l. All the Ld. Judicial Officers of Delhi Higher Judicial Services, West District, Tis I-lazari COL1l’lS, Delhi. It is
informed that the above mentioned Letter along with its enclosure can also be downloaded from the

Centralized Website of Delhi District Courts or from LAYERS for immediate compliance/necessary action.

2. Branch Incharge, E-Scwa and Suvidha Kendra, Tis 1-lazari Courts, Delhi.
3. Branch Incharge, Record Room (Sessions/Criminal), West District, Tis I-lazari Courts, Delhi.
4. A.0. (Judicial)IBranch lncharge, Bail & Filing Section, Tis 1-lazari Courts, Delhi.

fhe Chairperson, Website Committee, Tis Hazari Courts, Delhi with the request to direct the concemed
Ofiicer/Ofticial to upload the same on the Centralized Website of Delhi District Courts as well as on the Website of
West District.

6. P.S. to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.
7. The R&l Branch, West District, Tis l-lazari Courts, Delhi with the request to upload the same on LAYERS.

( ay Gupta)
District Judge (Commer ' Court) - 05/

Ofticer lncharge, eneral Branch,
West District, Tis 1-lazari Courts, Delhi

Enclosure:- As above.
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OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE
SOUTH DISTRICT, SAKET COURT COMPLEX, NEW DELHI.

éq 23 *' 6 ‘i 3?} - 4
‘Z\ D2. LL LS

.-‘P _.No. /R.R(Sessions)/South/Sukel/2024 Datcd:_.:j_ ‘ - ___

To, ' '

--_,',_v-The Ld Principal District& Sessions Judges, § 3 Q 3'
South District I South-- ast I New Delhi District Pl-IO’ Rouse Avenue (Sou Q Q
Central THC! West Cl North-West Rohinil North Rohinil East KKD/N th-East
KKDI Shahadra KKDI South-West Districts Dwarlca New Delhi. 1 "‘“‘““"\-

O

Sub.: Compliance of direction dated 09.01.2017 of Hon'ble I~ligh Court of Delhi as con "
Crl. Appeal No. 736/2008 (State NCT of Delhi Vs Tztrif Singh). i ' ' s "‘ - "

Ref.:- Letter/Endst.No. I286/Crl. Dated 12.01.2017 received from l—lon‘ble High Coun of
Delhi.

Respected Sir/Madam.

lt is to apprise you that record of 13] cases in which all Criminal Appeals/Revisions, Complaint
Cases of Electricity Act for the year, 2013 in Record Room (Sessions). South District, identified during the
period w.e.f. 12.02.2025 to 19.02.2025, have to be wecded out. A list of these files is placed at Mark ‘A’.

It is. therefore. requested that concerned Officer/Official may please be directed to inform at the
earliest as to whether any appeal in respect of matters shown in Mark-'A' are pending before the Trial Courts
or any other courts, so that the relevant record pertaining to such pending appeals may not be destroyed.

Branch In-Charge, R & I branch is directed to upload the Mark-‘A’ with this letter on layers to
onwards transmission to the Ld. Principal District 8.: Sessions Judge to all District courts to circulate the
same to the courts of their district and confirmation be also sent to Record Room Sessions through
official e-mail id of rrst.ddc@g0v.in mm‘ rrst.ddc@ddc.nIc.In within 15 days. if reply not
received at the stipulated Lime, it will presumed that there is no Appeal/Revision or any other matter
is pending before you.

This issues with the prior approval of Ld. Principal District & Sessions Judge, South
District. Saket Courts, New Delhi.

Thanking you.

Yours ,. ~: B
, '1»

(LOICESH K R SHARMA) ygxx/\
1“ LinitO fficer-In-Charge, Record Rooms,

South District, Saket Courts complex,
New Delhi.

Encl. : Mark-'A'.
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éq 23 *' 6 ‘i 3?} - 4
‘Z\ D2. LL LS

.-‘P _.No. /R.R(Sessions)/South/Sukel/2024 Datcd:_.:j_ ‘ - ___

To, ' '

--_,',_v-The Ld Principal District& Sessions Judges, § 3 Q 3'
South District I South-- ast I New Delhi District Pl-IO’ Rouse Avenue (Sou Q Q
Central THC! West Cl North-West Rohinil North Rohinil East KKD/N th-East
KKDI Shahadra KKDI South-West Districts Dwarlca New Delhi. 1 "‘“‘““"\-

O

Sub.: Compliance of direction dated 09.01.2017 of Hon'ble I~ligh Court of Delhi as con "
Crl. Appeal No. 736/2008 (State NCT of Delhi Vs Tztrif Singh). i ' ' s "‘ - "

Ref.:- Letter/Endst.No. I286/Crl. Dated 12.01.2017 received from l—lon‘ble High Coun of
Delhi.

Respected Sir/Madam.

lt is to apprise you that record of 13] cases in which all Criminal Appeals/Revisions, Complaint
Cases of Electricity Act for the year, 2013 in Record Room (Sessions). South District, identified during the
period w.e.f. 12.02.2025 to 19.02.2025, have to be wecded out. A list of these files is placed at Mark ‘A’.

It is. therefore. requested that concerned Officer/Official may please be directed to inform at the
earliest as to whether any appeal in respect of matters shown in Mark-'A' are pending before the Trial Courts
or any other courts, so that the relevant record pertaining to such pending appeals may not be destroyed.

Branch In-Charge, R & I branch is directed to upload the Mark-‘A’ with this letter on layers to
onwards transmission to the Ld. Principal District 8.: Sessions Judge to all District courts to circulate the
same to the courts of their district and confirmation be also sent to Record Room Sessions through
official e-mail id of rrst.ddc@g0v.in mm‘ rrst.ddc@ddc.nIc.In within 15 days. if reply not
received at the stipulated Lime, it will presumed that there is no Appeal/Revision or any other matter
is pending before you.

This issues with the prior approval of Ld. Principal District & Sessions Judge, South
District. Saket Courts, New Delhi.

Thanking you.

Yours ,. ~: B
, '1»

(LOICESH K R SHARMA) ygxx/\
1“ LinitO fficer-In-Charge, Record Rooms,

South District, Saket Courts complex,
New Delhi.

Encl. : Mark-'A'.



_1_-4_

L

1_

1

_ 511115?
1.

2.

O3.

4.

*5.
*0.

7.

8.

0.

1
1
l
1

I1

-4-_-_-

_.

1

F
10.

Z11.

___. ___ J
13. I R014B072013

M14.

1
1

_ . .1_,

CN11 010. -7.

110278252013
1

._ _..L
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~11»12032311302012

R03254520l2

CASE NO.
*1? 1 1 DECISION

I NO.3B!I3

c1TN5.§§/12
CR NO.23!13 UG HOTELS 81 RESORTS LTD. VS 09.10.2013 DISMISSED

MISBUSINESS :\SSOCIKI'ED DELHI ‘

1 + .------ -- -~22 --»--- »* -1
RAJU @RAVINDER VS STPII 1 05.10.2013 DISMISSED 1232/P//2013 + SH. RAJEEV B1\.NSAL,ASJ-03, t

1 + SOUTI'I(SAKE'I' COURT) _1

uc. HOTELS&RESORTS 1.1-0. vs . 00.10.2013 msmssnn 1 1233/1=/2013 1 's§.TA1”EE1}0/101501.051-03, _ 1
M/5.BUSINESS ASSOCIATED 0111.111 1 SOUTH(5AKE'l' coun__ ._.__(-____.____.1_..

1120471/2010

01111114 -11- 1
I CASE TITLE T DATE on DECIDEDAS GOSI-IWARANO. T cou11'1‘ NAME I

_.1__A-__2%. -2 Il.
$11. RAJEEV BANSALAS1-03, .‘

SOUTH7(7SAl([-§TVC0UVR'1') _
UG HOTELS 81 RESORTS LTD. VS I 09.10.2013 DISMISSED

1_ M/S.BUSINI-ISS ASSOCIATED DELI"II_L
CR NO.24I13

R03254120l2 I

I225/012013 1 SI~I.RI\JEEVBANSAL,ASJ-D3, ‘
SOUTH(SA1(£T courm

uc 110121.21 0 111zso11'rs LTD. vs 09.10.2013 111211155511CR N0.2s113
1 MISBUSLNESS ASSOCIATED DELI-HJ‘ 1

1230/1-72013 ‘ ' su.R011z1zv Bl_1NS1*I1.,AS._I;015,1
SOU'l‘H(SAKET comm

1100341132013
1

CR N0.06!13 STATE V5 HJAY KUMAR SING" 8: 13.10.2013 ‘ SETH SIDE

ORS 1

110101422013 ‘

n023s7z§_z_012M1T'

R02727420I2 ‘

_ .. 2 .- l.
R0300202013

CR NO.28I13
R.N.SHOME 81 ORS 1

. _ D - 2 _ _. . *_..-..—* 7-. . 1. ._.. — _ ... .. 77 ._. ...

12121012013
2-22 _ ._._ ___ _ _____Z_______F_._________.

BARUN BI'IA'1'I'ACI'IA.IEE 81 ORS VS 26.10.2013 ALLOWED 1Z39!'Fl2013

s11. 1uI11z1a\711I1Ns_zI1:.As1-oi. W I
1 Ws0u1"11(sp.1<1a'rco11111') _
1 SH. RAJEEV BANSALAS3-03, I

SOUTH(SAKET COUIYI]

‘I47

CR NO.35I12 KUNAL WAD}-IWA 81 ORS STATI-L 81 26.10.2013 I DISMISSED
0115 1 1240IFl2013

___i
1 SH. IUUEEV BANSALASJ-03,

SOUTH[SA1(E'I' COURT]
CR NO.44fI2 JYOTIN CHOPRA VS STFEFE & ORS 1 20.10.2013 DISMISSED 12411572013 I 51-I.R1\J1'£EVII3fiAI\lS/111.1110]-03I._~‘

SOU'I'H(SAI(E'l'COURT)
CR.NO.37!13 ‘ NISHANT KAPOOR 81 ORS VS STATE 28.10.2013 PARTY I

1 _ i if Ai ALLOWED i 124211-'2013
__... __ __ ._ ___ .- _‘_D __1

‘ s11.1m11;£v BANSAl.,ASJ-03, 1
sou111{sm<1a1‘cou11'n

L..__R0251302013 CR.NO 34/13 NEERU VERMA VS SPECIAL 30.10.2013 ALLOWED
EXECUTIVE MAGISTRATE 81 ORS

.1 24311-272013 SH. RAJEEV BANSALASJ-03, 1
SOUTH(SAKET COURT) ‘

'1_2_.'<1r 1100720220111 “ca 1~1o.2u1a DR.V1RI-ZNDER 1>m.s11~1(;11 vs STATE 10.11.2013 1;’ ALLOWED X1
. - - ."‘i_.°“5 1 J 1

1240/FI2013 7 s11. RAJEEV Imus/u.,0s1-03, —
1 SOUTH(SAKETCOUR'1‘)

Il00112I32013
t1._:

CR NO 29/13 AJAY AROA VS HARIKANT SI-IUKLA 23.11.2013 WITHDRAW

CR NO 2Gf13

12471132013_ f f H 1 s01m1(s/11<1aTcou1zj1) 1
‘ MRAMAKRISHNAVS LIFELONG 1 03.12.2013 msmsszn 1249IFI2013 s11.1u111-zev BANSAL.A5.I-03, 71

T1 if MED1’l‘ECH_L'I‘D. 1 if SDU'i'l-l[SAKETCOURT) 1

s11. RAJEEV 00015/11.105513, _ H

15. R0125942013 1

1

CR NO.27f13 SM'I‘. MEERAVS BRIHAMDEVB1 ‘ 12.12.2013 ‘ DISMISSED 1* 1251/1=r201:-1 SH.1u111a1-:v11A1\1sA1I0§1T03, IE‘
i 1 i if ons SOUTH(SAKETCOUl{'l') 11
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